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THE MONOPOLIES AND RESTRIGTIVE TRADE
) PRAGTIGES (AMENDMENT) AGT, 1985 .

"No. 3'3'“"617"1985’ =

' [28th May, 19851

An Act further to amend the Monopohes and RCStI‘ICtIVC Trade
el Practlces Act, 1969.

BE it enacted by Parhament in- the Thlrty-sxxth Year of the Repubhe;

of Indla as follows —

oL Thls Act may be called the Monopohes ‘ and Restmctlve Trade*:Shon

. txtle.

_'_ Practlces (Amendment) Act 1985

2 In the Monopohes and Restrrctlve Trade Pract1ces Act 1989 i
' séction 20, in clause (a),. for ‘the words “twenty crores” the words “one

-,‘.hundred crores” shall be substxtuted
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